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the   10th  February,  1993     and  the  29th 
April,  1994, respectively and state: 

(a) when the Rashtriya Kendriya 
Vidyalaya Adhyapak Sangh (U) was re- 
plated by Rashtriya Kendriya Vidyalaya 
Adhyapak Sangh (S); 

(b) whether Rashtriya Kendriya Vidya- 
laya Adhyapak Sangh (S) had been asked 
to prove its qualifying membership-stren- 
gth in accordance with KVS recognition 
rules; 

(c) if so, whether the membership 
strength has since been proved; and 

(d) if so, the details thereof and if 
not, the basis of ccntinuing its recogni- 
tion and attached facilities? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPTT. OF EDUCA- 
TION DEPTT. OF   CULTURE) (KUM. 
SELJA): (a) to (d) Kendriya Vidyalaya 
Sangathan has intimited that the 111 con- 
vention of the Rashtriya Kendriya Vidya- 
laya Adhyapak Sani;h (U) was held on 
27th and 28th Nov., 1993 and as per the 
report of the Election Commissioner 
appointed by this Group. Shri Snkhhir 
Singh Malik was declared elected Presi- 
dent of RKVAS(U) and the sufflx of this 
Association waa  accordingly changed to 
Rashtriya Kendriya Vidyalaya Adhyapak 
Sangh  (S). 

The two groups of RKVAS are func- 
tioning as RKVAS(J) and RKVAS(S) and 
they have been provided facilities as 
given to other recognised Associations of 
KVS, temporarily, subject to the condi- 
tion that the groups will prove their 
membership in accordance with the Rules. 

Professional     Managers     tor     Higher 
Educational Institutions 

1763. MISS SAROJ KHAPARDE: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT   be pleased  to state: 

(a) whether the University Grants 
Commission has any proposals to develop 
professional managers for higher educa- 
tional institutions in the country; and 

(b)   if so. the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPTT. OF EDUCA- 
TION DEPTT. OF CULTURE) (KUM. 
SELJA):   (a)   No.   Sir. 

(b)  Does not arise. 

Demands  of Kendriya Vidyalaya  Sanga- 
than  Employees 

1764. SHRI JALALUDIN ANSARI: 
Will the Minister of HUMAN RE- 
SOURCE DEVELOPMENT be pleased to 
refer to the answer to Unstarred Question 
4137 given in the Rajya Sabha on 22nd 
April,  1994 and state: 

(a) whether the 16 demands catego- 
liscd as "accepted" have since been im- 
plemented: 

(b) if so, the detailed information 
with regard to each  of these demands: 
and 

(c) what has been the fate of other 
demands? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPTT. OF EDUCA- 
TION       DEPTT.       OF      CULTURE) 
(KUM. SELJA): fa)   to  (a) Demands  of 
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Kendriya Vidyalaya  Sangathan Employees and Action Taken thereon. 
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Rceommendations     made      by      

Kothari Commission 

1765. SHRI DILIP SINGH JUDEV: 
Will the Minister of HUMAN RE- 
SOURCE DEVELOPMENT be pleased to 
state: 

(a) the main rceommendations made 
by the Kothari Commission on Educa- 
tion; 

(b) the steps/measures taken by Gov- 
ernment to implement them; 

(c) whether all recommendations have 
been  implemented; and 

(d) if not, the reasons therefor and 
the time by when these are likely to be 
implemented? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPTT. OF EDUCA- 
TION AND DEPTT. OF CULTURE) 
(KUM. SELJA): (a) The report of the 
Kothari Commission (1956-66) contains 
the summary of recommendations. Copy 
of the report was laid on the table of the 
House   on 29th August,  1996. 

(b) to (d) In 1985-86, the government 
reviewed the implementation of educa- 
tion policy since the Kothari Commission 
and came up with a new National Policy 
on Education (.NPE), which was approved 
by Parliament in May, 1986. This policy 
has been up-dated in 1992 and the Revised 
Policy Formulations were tabled in Rajya 
Sabha on 7th May, 1992. 

 


